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various workshops in all the civil 
Ministries have been pre6cribed under 
orders issued on 13-11-73 and similar 

• orders in respect of workshops staff 
of this Ministry are to be issued short-
Iy. According to the orders i6sued 
on 13-11-73, covering the civil Minis-
tries, parity between Skilled Trades-
men and LDCs has been maintained 
only in respect of those who were al-
ready in receipt of same pay range 
as the LDC and a different criterion 
cannot be followed in respect of the 
Skilled Tradesmen in the workshops 
under this Ministry. 

Fatal Accidents in Defence Installa-
tions 

1642. SHRI S. M. BANERJEE: Will 
the' Minister of DEFENCE be pleased 
to state; 

(a) how many falal accidents have 
jnk~n place in the Defence installation~ 
during the years 1971-72 and 1973; 

(b) in how many cases the payment 
of compensation was as per provisions 
of clause 4(A) of the Workmen Com-
pensation Act. 1923 within the stipu-
lvted time limit; and 

(c) if not paid during the time-
limit by the emploYICr, the reaso]ls for 
the same and what action has been 
taken against the defaulters? 

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) to (0). 
The requisite information is being 
collected and will be laid on the Table 
of the House. 

Disparity in Industrial and non-indus-
trial Employees of Defence Depart-

ment 

1643. SHRI S. M. BANERJEE: Will 
the Minister of DEFENCE be pleased 
to state: 

(a) Whether disparity is stiIl being 
maintained between the industrial and 

non-industrial employees of the De-
fence Department in the matter of 
leave and holidays; and 

(b) if so, what steps are being taken 
to remove this disparity? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI J. 
B. PATNAIK): (a) and (b). Yes, Sir. 
Disparity between industrial and non-
industrial employees exists in all 
Departments Of the Government and 
the matter is under examination in 
the light of the relevant recommenda-
tions of the Pay Commission. 

Delay in handing over possession or 
Additional Land to HOUSe owners in 

Lajpat Nagar. New Delhi 

1644. SHRI S. M. BANERJEE: 
SHRI K. LAKKAPPA: 

Will the Minister of SUPPLY AND 
REHABILITATION be pleased to 
state: 

(a) whether allotment of additional 
strips of land measuring 50 sq. yds. 
adjoining houses in Lajpat Nagar, 
New Delhi, was made by the Govern-
ment in 1970 and onwards and whe-
ther deposits were obtained from the 
allottees immediately thereafter as 
cost Of the said additional strips of 
land; 

(b) whether despite the official al-
lotment and realisation of money by 
Government, physical and legal pos-
session in many cases has not been 
given, whereas in some cases this has 
been done long ago; and 

(c) if so, the reasons for this discri-
mination and the delay in handing 
over of land to the allot tees who have 
made the payments and the date by 
which the pOssession is likely to be 
given to these aJlottees? 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF SUPPLY ANDRE-
HABILITATION (SHRI G. VENKAT-
SWAMY): (a) to (c). Yes, Sir. Full 
·cost was received only in 6 cases in 
Lajpat Nagar/Vinobhapuri. New Delhi. 
Supplemental lease deeds WeTe issued 
in 3 cases, but in the remaining 3 
cases, le86e deeds could not be issued 
as the formalities of execution of 

. documerts were not completed until 
May, lS7:l, when the decision regard-
ing transfer of larger areas (i.e. above 
25 per cent Of the original area) as 

.additional strips of land came to be 
reviewed. However, final decision in 
,this regard will be taken shortly. 

It has been found that mostly these 
strips are in physical occupation of the 
allottees/transferees of adj oining pro-
perties. 

PrOduction of A vro Planes 

1645. SHRI PRABHU DAS PATEL: 
SHRI RAMSHEKHAR PRA-

SAD SINGH: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether the production of Avro 
has again started on mass scale; and 

(b) if not, the reasons thereof? 

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE 
MINISTRY OF DEFENCE (SHRI 
VIDYA CHARAN SHUKLA): (a) The 
production of AVTo aircraft has not 
been stopped. However, pending in-
vestigations into certain technical 
problems on currently produced HS-
748 aircraft, the aircraft have not yet 
been delivered to the customers. 

(b) Doell not arise. 
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